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(a) whether Government used. to 
nominate five members on the Khadi 
Gramodyog Commission previously as 
against three members DO minated now ; 
and 

(b) if so, whether Government 
propose to reconstitute the Commission 
with five members by abolishing the 
Comm ission of three members keeping 
io view its responsibilities and 
to ensure its smooth functioning ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS (SHRI ARIF 
MOHAMMAD KHAN): (a) Under 
Section 4(2) of the KYIC Act, 1956, 
the Commission shall consist of not 
less than 3 and DQt more than 5 mem· 
bers appointed by the Central Govern-
ment. The number of members in the 
Commission has varied between three 
and five in the past. 

(b) There is no proposal to reconsti-
tute the Commission at present. 

[English] 
Release of Additional Levy Cement 

to Ribar 

.4016. SHRI RAMASHRAY 
PRASAD SINGH: Will the Minister of 
INDUSTRY AND COMPANY AF· 
FAIRS be pleased to state : 

(a) whether Government of Bihar 
have approached tbe Union Govern-
ment for release of additional levy 
cement for the restoration of buildings, 
culverts and bridges damaged during 
tbe flood wbich severely affected a large 
area in Bihar ; and 

(b) if so, the details thereof? 

WrUten Answers t2 
THE MINISTER OF STATE IN 

THE MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS (SHRI ARIF 
MOHAMMAD KHAN): (a) The Minis-
try of Industry aDd Comany Affairs has 
not received any such request dUring 
1984-85. 

(b) Does not arise. 

Production and Import of Chemicals 
and Pesticides 

4017. SHRIMATI N. P. niANSI 
LAKSHMI; Will the Minister of 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whetber targets of production 
of various inorganic and organic chemi-
cals and pesticides are being fulfilled 
in keeping with iustalled capacity; 

(b) if so, the details thereof; and 

(c) the quanity of these items im-
ported and value thereof in foreign 
exchange and the medial steps taken 
for self· reliance and self-sufficiency? 

THE MINISTER OF CHEMICALS 
AND FERTILISERS AND INDUS· 
TRY AND COMPANY AFFAIRS 
(SHRI VEERENDRA PATIL): (a) to 
(c) : Sufficient capacity has been installed/ 
licenced by the Government to meet the 
demand of major cbemicals in tbe Coun-
try. The capacity utilisation in the 
chemical industry normally varies bet-
ween 60% to 80%of the installed capa-
city due to certain infrastructural cons-

traints. The installed capacity, the estimat. 
ed production and the targets of produc-
tion foxed for certain'major chemicals 
and pesticides for the year 1984-85 are 
as below:-




